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THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES
(SHRIARVIND GANPAT SAWANT): (a) to (c) At present, the administrative control of
HEC is with the Department of Heavy Industry.

HEC had prepared a modernization and revival plan which was technically appraised
by Committee of experts headed by Dr V.K.. Saraswat, Member, NIT1 Aayog. The Commit-

tee has submitted its views on various issues of the Company including its modernization.

As the first phase of implementation of this report and in order to mitigate the poor
financial condition of HEC, Cabinet in its meeting dated 31.03.2017 permitted Heavy Engi-
neering Corporation Ltd. (HEC), Ranchi, for monetization of land not currently in use by
transfer of 675.43 acres to the State Government of Jharkhand and utilizing the proceeds,

inter-alia, for liquidation of statutory dues and other liabilities of HEC.
National Electric Mobility Mission Plan

998. DR.K.V.P.RAMACHANDRA RAO: Will the Minister of HEAVY INDUSTRIES
AND PUBLIC ENTERPRISES be pleased to state:

(a) whether Government is implementing National Electric Mobility Mission Plan

to promote use of electric vehicles;
(b) if so, the details thereof; and

(c) the present status of implementation of the plan and whether there is a plan with

Government to cater to demand of workforce in this sector?

THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES
(SHRIARVIND GANPAT SAWANT): (a) to (c) The National Electric Mobility Mission Plan
(NEMMP) 2020 is a National Mission document providing the vision and the roadmap for
the faster adoption of electric vehicles and their manufacturing in the country. This plan
has been designed to enhance national fuel security, to provide affordable and environ-
mentally friendly transportation and to enable the Indian automotive industry to achieve

global manufacturing leadership.

As part of the NEMMP 2020, Department of Heavy Industry formulated a Scheme
namely Faster Adoption and Manufacturing of (Hybrid &) Electric Vehicles in India (FAME
India) Scheme in the year 2015 to promote manufacturing of electric and hybrid vehicle
technology and to ensure sustainable growth of the same. The Phase-I of the FAME India
Scheme was initially launched for a period of 2 years, commencing from Ist April 2015,
which was subsequently extended from time to time and the last extension was allowed up
to 31st March 2019. The 1st Phase of FAME India Scheme was implemented through four

focus areas namely (i) Demand Creation, (ii) Technology Platform, (iii) Pilot Project and
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(iv) Charging Infrastructure. In this phase, market creation through demand incentives was
aimed at incentivizing all vehicle segments i.e. 2-Wheelers, 3-Wheelers Auto, Passenger
4-Wheeler vehicles, Light Commercial Vehicles and Buses. The demand incentive was
available to buyers of XEV in the form of an upfront reduced purchase price to enable wider
adoption. Further, specific projects under Pilot Projects, R&D/Technology Development
and Public Charging Infrastructure components were sanctioned by the Project Implemen-
tation and Sanctioning Committee (PISC) for extending grant under the different focus

areas of the scheme.

Under Phase-1 of FAME India Scheme, about 2.78 lakh electric/ hybrid vehicles (XEVs)
have been supported with a total demand incentives of ¥ 343 crore [Approx] for purchase
of XEVs under this scheme. In addition to above, 465 buses have also been sanctioned to

various cities/ states under this scheme.

Based on outcome and experience gained during the Phase-1 of FAME India Scheme
and after having consultations with all stakeholders including Industry and Industry
Associations, Department of Heavy Industry finalized with the approval of Cabinet and
accordingly notified the Phase-1I of FAME India Scheme on 8th March 2019, which is for a
period of three years commencing from 1st April 2019 with a total budgetary support of
% 10,000 crore. This phase will mainly focus on supporting electrification of public and
shared transportation, and aims to support through subsidies 7000 e-Buses, 5 lakh e-3
Wheelers, 55000 e-4 Wheeler Passenger Cars and 10 lakh e-2 Wheelers. With greater
emphasis on providing affordable and environment friendly public transportation options
for the masses, the scheme will be applicable mainly to vehicles used for public transport or
those registered for commercial purposes in e-3W, e-4W and e-bus segments. However,
privately owned registerede-2W will also be covered under the scheme as a mass segment.
In addition, creation of charging infrastructure will be supported in selected cities and

along major highways to address range anxiety among users of electric vehicles.

Since commencement of the Phase-II of FAME Scheme on 1st April 2019, five (5)
Automobile Manufacturers [OEMs] have registered themselves in this Scheme for availing
benefit of demand incentive for their registered vehicles as per schemeFs notification, which

is available in this DepartmentEs website (www.dhi.nic.in).
Financial performance of BHEL

999. SHRI NARAYAN LAL PANCHARIYA: Will the Minister of HEAVY
INDUSTRIES AND PUBLIC ENTERPRISES be pleased to state:

(a) whether Bharat Heavy Electricals Ltd. (BHEL) has incurred losses during any of

the last three years;



